
/zzi so5. Sh.Viitas PA in the Office Pool, Central‘
~ S/o- Sh Vijender Singh District, Tls Hazari Courts, Delhi.
| Dabas i

fin "I; OFFICE OF THE P_R_lNClP_Al. Dl$TRlCT_8t SESSIONS JUD_G_E (H03): DE_l,_l-ll

ORDER

The loilowing newly appointed Personal Assistants posted in Office Pool, Administration Branch-i,
Central, THC, Delhi are hereby temporarily attached with the courts as mentioned against their names, in
official exigency, with immediate effect :-

TO

1 Sh.MohrtSharma PA II1 the Office Pool, centrail
l Slo Sh Umesh Kumar District, Tls Hazari Courts, Delhi

i E Sharma

Lil. NO. NAME FROM

PA in the court of sh Abhisheitl
itumar. Chief iudicial Magistrate.
Central District, Tls Hazarl Courts, ‘
Delhi.

r__ . ____ _..

I

Ms Karrshmaihultral mt III the Office Pool, Central
D/o Sh Atay ltumar ‘ District, Tls Hazari Courts, Delhi,

_+.._-_. __ -_ ..____ _ -_ - _ _-..__;._. .- .__ llI I |
-_... __l____ . . J. .. _ _ _ L .

l‘ 3 Ms. Praushtha Pal PA in the Office Pool, Central PA ii'l the court oi Ms. Tania Singh,
Dlo Sh Sunii iturnar Pal . District, Tls I-iatari Courts, Delhi.

l__, 4... __._. .-. . .. ._..:,
l

PA in the court of Ms. Neetul
Sharma, Additional Chief Judicial
Magistrate - 01, Central District, Tls l
Hazarr Courts. Delhi

Additional Chief Judicial
Magistrate-O2, Central District, Tls
Hazarl Courts, Delhi.

l
4 ,Ms Rapniigga PA in the Office Pool, Central

\ DIo- Sh M|Cl‘laelTrgga District, Tls I-iazari Courts, Delhi.
PA in the court of Ms Ariinder itaur,
Additional Chief Judicial Magistrate
(Special Acts], Central District, Tls‘
Hazarl Courts. Delhi \
PA in the court of Ms. Upasana
Satija, SC.i-cum-RC. Central District,
Tis Hazari Courts, Delhi.

, 1 Dhiman
1. _,ee. 17' .. _. _ i

6 5h.Anu1 Dhiman PA in the Office Pool, Central
‘ S/o Lt Sh Ram pal District, Tls Hazari Courts, Delhi.

PA in the court of Sh. Rinitu Jain,
JSCC-cum-ASCJ-cum-Gi, Central I
District. Tls i-iazari Courts, Delhi.

, 7 15h lshart Kapoor PA li‘\ the Dflice Pool, Central‘
) '\ Slo- Sh. Vicky Kapoor District, Tis Hazari Courts, Delhi.

4
0-i—--'—v—-——-—i-f s —~—- ——— >1 *-'- 4-'—7— *———
I 8. iMs.Akanksha :PA in the Office Pool, Central

‘ D/o- Sh 0rriveerSrngh I District, Tis l-iazari Courts. Delhi
l . Nagar
! i

PA in the court of Sh umesh Kumar,
JSCC-cum-ASCI-cum-Guardian fudge-
02. Central District, Tls Hatarl
Courts, Delhi

i _:__ _ . ___1

I _: i_.__- _ _ _

PA in the court of Sh. Bharat i
Aggarwal, AC1-cum-ARC, Centraii
District. Tls I-iazari Courts, Delhi.

EQIB I-

1. The above-mentioned arrangement is purely temporary and Personal Assistants so dnputed can he withdrawn
_ at any point oi time by the Competent Authority, in official exlgency.
2. Non-compliance oi transfer 8- posting order I Immediately proceeding on leave shall be considered deliberate

insubordinatlon and the officials shall he placed under suspension and disciplinary action shall be taken
against the offlciais, as per rules
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No. ./Adm"-I/P317/HQ5/2025 Dated, Delhi ting 9

Copy iorw_a_Ld,e_d.Qr inirirmatjon 3i‘idj_§i!$S3FYT8_G§lD[] to: -

1 The Oiiicers and Oiiicials concerned '
2 The Personal Office of the undersigned

3 The 5r Accounts Oificer/DDO, Accounts Branch, Central, ri; Halal‘! courts. Delhi

4 The Sr A O lludl ilaranch in Charge. Administration Branch i. Central T-s Harari Courts. Delhi

S The Dealing Offltial. Personal File! Leave seat, Administration Branch-i, Central, ris riarari Courts. Delhi
6 The eating Official, ACR Cell/Layerslfiorripuier Branch, Central, Tis Hazari Courts, Deli-ii

7. eb-site Committee, Tls Hazarl Courts, Delhi with the direction to upload the order on the "Employees Corner" ion
website]
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